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population they would cover and how it 
compares with the All India Coverage; 
and

(b) the steps taken to establish these 
T.V. stations and what is the time schedule ?

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING AND MINISTER OF 
STATE IN THE DEPARTMENT OF 
PARLIAMENTRV AFFAIRS (SHRl
H. K. L BHAGAT) : (a) and (b) Besides the 
low power transautlcr commissioned m 
Berhampur on 16,8.84, a high power TV 
Tiansmttter at Cutrack and two more »ow 
power transmitters at Roukeia and Koraput 
arc under inuallation m Orissa LPTs at 
Rourkela and Koranui are expected to be 
commissioned by October, *H4.

High power TV Traasmiiier at Cuttack 
if expected to be commissioned during 
1984-85. However, an interim service, pend­
ing completion of 150 M tower, wfll be 
commissioned by October, 1*̂ 84. With the 
implementation of the schemes in hand, TV 
service is cxpected to be available to about 
52.5% population of the State as agafnst 
National average of 70%.

Effects of Advance Payment System on Kura!
Unorganised ARrioiltaral Workers

4104. SHRl GADADHAR SAHA : 
Will the Mioiser of LABOUR AND REHA­
BILITATION be pleased (o state :

(a )w h e th e r  Dadoa system (advance 
payment system) has widely been praciisrd in 
rural areas;

(b) if so. whether it affects the rural 
unorganised poor agncultiifal-wofkers and 
their wages;

(c) if so, whether under thb system, the 
poor rural agricultural workers are forced to 
accept the wagers below the seaional wages 
as per ora) contract under the pressure of 
laod-owners; and

(d) if so, the steps uken 
the system ?

to eradicate

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR AND REHABI­
LITATION (SHRl DH^RMAV1R) : (a) and
(b) The Dadan (not dadoa) system (advance 
payment syyfcm) has been in existance in 
the rural areas affecting ihe woiking condi­
tions and wages of the dadan workers, inclu­
ding agricultural woikers.

(c) Yes, Sir.

(d) Government ha» enacted the Inter­
State Migrant Workmen (Regulation of 
Employment and Conditions of Service) y^ct, 
1979 providing for the migrant workmen 
inter alia the wage rales, payment of displace­
ment allowance, journery allowance, wages 
during the period of journey as if the work­
men recruitcd were on duty etc. The extent 
of implement'^tion of the statutory provisions 
is under constant review.

Besides, two Joint Study Teams have aho 
been constituted with representatives from 
the Stale Governments to :

(i) vii.il ihe worksites where migrant 
workmen yre employed and in respect of 
whfch specific complaints have been 
received, <in make on the spot study of Ihe 
prohlems of mifrant labour with reference lo 
these'specific complainis, and (lii) caiiy out 
general inspection with a view to redressing 
the other grievi#nces of the migrant woikcrs 
on the spot.

I *
Joint Study Team No. 2 on which 

Government of Orissa is represented, has 
submitted an mterinj report after visiting 
the Projects in number of states where 
Dadan Labourers from Ori&sa arc emplovcd. 
In its report, the Committee has suggelted 
specific measures for promoting the welfare 
of migrant workmen The rcpoit has been 
forwarded to the state Governments con­
cerned for ntcessary follow up action.

12.00 hrs.

PROF K. K TEWARY (BUXAR) : 
We hav«; given nc\ice to you regaiding the 
statement of an American Repre^entat^ve at 
Mexico International Population Meet where 
he described Jammu d  Kashmir as an occu­
pied territory.




